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From

To,

Sub:

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Bobita Kshetry,
District and Sessions Judge,
Biswanath, Biswanath Chiriali.

No. HC.VI[-341 zO2O I Ltg6O I A

ii^
Dated Guwahati the i I Decemb er, ZO23

Ref:-

Civil vacation.

Your letter No. DJ (BN) 5038 dtd. 07.12.2023.

Sir,

with reference to the above, I am directed to inform you that you havebeen allowed permission to avait the Winter vacation, from 23.L2.2o23 to3l'L2'2o23, alongwith station leave permission, with the official vehicle, atown cost, from the evening of 22.L2.2o23 till the morning of 02.01.2 o24, asprayed for.

The next senior most Judicial officer available at the station will remain incharge of your Court and Office during your absence,

Yours faithfully,

eL/-
JT. REGISTRAR ruIGILANCE)

tL- tL- 7'i/
Copy forwarded for information to:

1. The principal Accountant General (A&E), Assa

16. me project Manager, Gauhati High Court.

m, Beltola, Guwahati-29.


